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(d) the approximate expenditure to 
be incurre,j on the scheme? 

The Minister of Education (Shri 
III. C. Chagla): (a) Yes, Sir. 

(b) Promotion of interest in the pro-
duction and circulation 'of good books. 
Judging from the response received 
this object has been served. 

(e) The National Book Trust pro-
poses to take the exhibition to other 
places viz., Ahmedabad, Bombay, 
Poona, Madras and Calcutta. 

(d) About Rs. I laJth inclusive of 
expenditure on exhibitions referrp.d 
to in part (c) of the question. 

llet. 

Deoli Camp 

( ~hri Ram Barkh Yadav: 
I Shri M1lJ'1i Manohar: 
~ Shri Onbr La! BeI'1\,:1: 
I Shri Bakam Chand 
L Kachhavaiya: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) whether it is a fact that Crllv-
emment propose to disband the Deoli 
Camp and release the Chinese Detenus 
kept there; and 

(b) if 90, the broad details thereof? 

The Minister of state in the Minis-
try of Bome Affairs (Shri Bathi): 
(a) and (b). The cases of Chinese in-
ternees in the Deoli Camp have been 
screened. As a result, 90me of them 
haVe been, 00; are .being, released; 
others will be tran9~rred for detention 
in jails in States. It i, proposed to 
l\';nd up the Camp after the internees 
have bEen dispersed in the above 
manner. 

Statues of MiDisrers 
r Shrl Narasimha Keddy: 
I Shri IIlmmatslnhji: 
J Shri Y. N. SlnPa: 1 Shri Kapur Sin:h: 

Shri Solanki: 

18OZ. 

l Sbri P. H. Bheel: 

Will the Minister of Bome Affairs 
be pleased to state: 

(a) the total number ~t statues of 

the Central Ministers (in office and 
out of offire) erected so far in 
various parts of the COllJJtrv: and 

(b) whether any portiOD. of the o=X-
penditure on t!:le said sta.t,.e, has been 
contributed by the Cent r&1 Goveu-
ment? 

The Deputy Minister in the Mini ... 
try of Bome Affairs' Shri L. N 
Mishra): (a) The information is beinlf 
collected and will be laid on the Tabl@ 
of the House in due course. 

(b) It is generally fOl non-officjll.j 
organisations to take initia,,ive in such 
matters and -come forward with a;>-
propriate schemes, back<-<l. by ade-
quate funds. The question of aay 
contribution being made by the Cen-
tral Government does not therefore 
1ll'1se. 

Sumptuary Allowance to Minister'S 

1~3. Shri Bari Vishnu Kamath: 
Will the Minister of Bome Affairs be 
plea'!ed to state: 

(a) whether it is a fact that every 
member of the Union Cabinet has 
been granted a sumptuary allowance· 
of Rs. 500 per mensem with retros-
pective efl'ect from 12th A QY.ust, 1952; 
and 

(b) if so, the reasons th"refor? 

The Minister of State l.- tbe Minis-
try of Bome Affairs (Shri Bathj): (at 
and (b). No, Sir. Cabinet Ministers ~1 
the Union are, under the provisi()l1s 
of section 5 of the Salaries and Al 
lowances of Ministers Act, 1952. e .1-
titled to a sumptuary allowance of 
Rs. 500 p.m. They are drawing this 
allowance with effect from the Illth 
August, 1952, when the -' ,t ('lime in ~(J 
force. 

Boom!: of Passage to AlWIamaus 

r Shri Nambiar: 
1805. ~ Shri Imbiehibava: 

l Shri P. Kunhan: 

Will the Minister of Home Affairs 
be pleased to state: 

<a) whether it is a fad that Indi-an 




